LTEM No. 1-A Court No. 6 SECTI ON XVI

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NCS. 9688-9689 OF 2003

Punjab & Sind Bank
Appel I ant (s)

VERSUS
Al | ahabad Bank & Anr.

Respondent (s)

Date : 28/03/2006 This Petition was called on for judgnent today.

For Appellant (s) M. Arun K. Sinha, Adv.

For Respondent (s) M. Bijoy Kumar Jain, Adv.

Ms. V.D. Khanna, Adv.

Hon'ble M. Justice Arijit Pasayat pronounced

Judgment of the

Bench conprising Hs Lordship and Hon'ble M. Justice Tarun Chatterjee

The appeal s are al | owed to t he ext ent
i ndi cated in t he si gned

judgnent with no order as to costs.

(Neena Ver na) (Vv
i jay Aggarwal)

Court Master
Court Master



Si gned Reportable judgnment is placed on the file.



